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ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF ALLAHABAD BENCH OF THE NATIONAL
COMPANY LAW TRIBUNAL ON 24.01.2018
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Sri Divendu Tripathi, Advocate for the Petitioner-Financial
Creditor. Sri Anil Kumar Mehrotra along with Srijan Mehrotra for
the Corporate Debtor Company. He files Vakalatnama today.

Hence, two weeks time is granted to file objection, if any, and to
serve an advance copy to the petitioner counsel.

The matter to be listed on 19" February, 2018. e
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Date: 24/01/2018 | H.P. Chaturvedi,
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